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PUGB‘:'_IC ANNOUNCEMENT -
Under ) the and Board of India
(Ir!!.it:uhfem:yl wm mﬁs:wmmm 2016]

FOR THE ATTENTION OF THE CREDITORS OF
DEEJAY DYNAMD EXPLOSIVES PRIVATE LIMITED
RELEVANT PARTICULARS

Tl'mdmm DEEJAY DYNAMIX EXPLOSIVES PRIVATE LIMITED

2 |Oate of ncomoration of Corporate Debtor | 9th March 1867

3 JAuthorty under which Corporste Detitor 5 | ROC - Jager
rogrsterss

incorporated /
4. |Corporate idenity No. / Limied Labiity U24282RJ1SETPTCOO3882
Jicerafication No. of Debior _ _
5. |Accress of the Regd. Office: C-164, Shyam Mandr ke Pass, Shastn Nagar, Shilwara

regsterad ofice and | Rajsthan - 311001
office (f any) | Other Address: Ofice No. C2-A-13, Bapu Nagar. Opp. PN.T. Colony,
of Corporate Debtor | Bhilsara-Rajasthan-311001

6 Commencement cate in 12th May, 2023 [Order cttaned from NCLT Website
respect of Corporate Debior on 128 May 2023)

7 |&Es date of cosure of Y B8th November, 2023 (1800 from the Inscivency
resclution commencemend date e 120 . 2023

2 [Name and Registration number of the Kamal Kumar Jain
professional acting as Interm | Reg. NoIBBIPA-00 1IP-PO00S272017-18M10192
Professonal

Address - 37
, as registered with the board m.muw.w-mu
E-mail: cakcamakainO7

10 ] Address and e-mal 1 be used for Address : 315A RoadNo 2 sa-n-g- Gaopapura
correspondence with the Intenm Byepass. Durgapura. Jagur. Rajasthan - 302018
Resolson Professonad mme

111 Last date for submission of clams 26th May, 2023 (14 day fom the date of cotaning

order ie. 12th May. 2023)
12 | Classes of crediors, £ any, under cause (B | No class of creditors could be determined ot Tis stage
dedmz‘l axenaree

by e intenm Re P
13 ] Names of rsovercy prolessonals Not Appicabie
1D 30t as Iuthorsad represantatve of cediors)
N3 Cass (hree names for each Cass)
14] {a) Relevant forms ang ‘ (@) Webiinic hips//ibdi gov infen/homeidownioads
{b) Detais of authorized representatives | (b} Physcal Address NotA
are avalable st
msh-wy”'mﬂmh C Law Tribunal, Jaipur Bench has ordared the
 of C ¥ Reschuton Process of Mis DEEJAY DYNAMIX EXPLOSIVES

mm-mnm
The craditors of Mis DEEJAY DYNAMIX EXPLOSIVES PRIVATE LIMITED, are hersby called upon o
submit Ter dams with proof on or before 26th May, 2023 © the intenm resolution professional at the
address mentionad against enry No. 10
The francal creditors shall submit thesr clams with proof by electronic means only. All ather creditors may
Submit e dams with proof in person. by post or by slectronic means
Submission of false or misleading proofs of clasm shafl attract penaltes. Sdi-
Kamal Kumar Jain (Intenm Resoluton Professonal)
In the matter of W's DEEJAY DYNAMIX EXPLOSIVES PRIVATE LIMITED
Date : 13052023 IP Registration No.: IBBUIPA-001/1P-PO00S22017-18M10182
Place: Japur AFA Certificate No.: AA1/10192/02/131123/104782 | Valid upto 13.11. 2023
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